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new Government's life will be shor-' tened, and 
so d0 you feel that these ten years is also too 
much? 

With these questions in mind, I however 
support the Bill. 

  

SUPPLEMENTARY  DEMANDS     FOR 
GRANTS  (GENERAL),     1989-90 

THE MINISTER OF FINANCE (PROF. 
MADHU DANDAVATE); I beg to lay on the 
Table a statement (in English and Hindi) 
showing the Supplementary Demands for 
Grants (General) for the year 1989-90 (De-
cember, 1989). [Placed in Library. See No. 
LT-18/89] 
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